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MR. CHAIRMAN: Where is your notice?
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THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF COMMUNICATIONS AND INFORMATION
TECHNOLOGY (SHRI PRAMOD MAHAJAN): Shri Ramdas Athawale, this matter falls within the jurisdiction of the
hon. Speaker. This book is not published by the Government; it is published by the Lok Sabha Secretariat. This
matter will have to be taken up with the hon. Speaker. If you want, | can also come with you to the hon. Speaker.
...(Interruptions)

MR. CHAIRMAN : This notice is disallowed.
Now, the House will take up the Calling Attention.
SHRI ADHIR CHOWDHARY (BERHAMPORE, WEST BENGAL): Sir, | want to raise an issue. ...(Interruptions)

SHRI PRAMOD MAHAJAN: Sir, you may allow Shri Adhir Chowdhary before taking up Calling Attention but before
that | want to make a request.

The hon. Law Minister is here for introduction of two Bills. He has called a meeting of leaders of all parties at three
o'clock.

MR. CHAIRMAN: So, do you want that to be taken up now? All right. I will allow Shri Adhir Chowdhary after that.



